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Unsatisfactory working of Visweswar-

iap, Engineering College for want of
Funds

1851, SHRI T. R. SHAMANNA:
Will the Minister of EDUCATION
AND CULTURE be pleased to state:

, (a) whether it hag come to ¢he
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notice of the University Grants Com-
mission that the Visweswaraiah En-
gineering College is not working satis-
factorily for want of funds; and

(b) it so, whether Government pro-
pose to issue necessary instructions to
the University Grants Commission to
provide sufficient funds to help the
students of electronics to get proper
education in the subject?

THE DEPUTY MINISTER IN TBE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) and
(by The Visweswaraiah Engineering
College is a constituent unit of the
Bangalore University and the mainte-
nance expenditure of the college is
provided by the Government of Kar-
nataka. The University Grants
Commission has not received any in-
formatiop; that thg college js not
working satisfactorily, for want  of
funds, '

The Commission hag allocated a
grant of Rs. 75.00 lakhs for the deve-
lopment programmes of the collegs
during the Sixth Plan, Against this
allocation, proposals for purchase nf
equipment, books and journals, in-
creased provision for scholarships and
spillover from the previoug Plan, =tc.
involving a total expenditure of Rs.
32.87 lakhs have already been an-
proved The University has been
advised to submit detailed proposals
for the utilisation of the remaining
provision of the Sixth Plan allocation
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‘Working of Private Blood Banks in the -
Capital

1954, SHRI JAGPAL SINGH: Will
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether there is any Govern-
ment machinery to periodically check.
the working of the private blood.
banks in the Capital to ensure that
human blooq supplieq by these pri-
vate blood banks meets the minimum
requirements of standard and quality
and these blood banks are equipped
with necessary equipment and _._the
staff;

(b) if so, details thereof stating on
how many occasiong the private blood
banks in the Capita] were inspected
during last one year for the purpose
and in how many cases the blood
banks were found wanting; and

(cy if not, whether Government
would consider the desirability of
having such a machinery and if not,
the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMAPL
KUMUD BEN M. JOSHI): (a) and
(b) Yes. The Drug Control Orga-
nisation of Delhi Administration is
carrying out regular inspectiong of
these Blood Bankg to ensure that they
comply with the minimum require-
ments laid down under Schedule F
of part XII B of the Drugs anq Cos-
metics Rules, 1945. During the yeaar
1982 these blood banks were inspected
on eight occasions. On three occasions,
minor defects were noticed in the
functioning of 2 of these blood banks.

(c) Does not arise.

Renovations of Sri Madhukeshwara
Temple of Banavasi in Karnataka by
Archaeology Department

1955 SHRI G. DEVARAYA NAIK:
Will the Minister of EDUCATION
AND CULTURE be pleased to state:





